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“$vt"  wisttt few ?t; «t«wr 

inRm Hi»m< m ^ tt

jrt̂ wiHt̂i  ftfirtftfm î
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Monthly  Emol amenta of C. R. P.
Coastabal&ry

19S4. Shri Nttln] Singh Chandhary:
Will the Minister ot Home Afluirs be 
pleased to state:

(a) the total monthly emoluments 
paid to the Constables and Head Cons
tables ot the Central Reserve Police;

(b) whether these emolument* ar* 
equal to or lee* than the emoluments 
paid by States to their police cons
tables and head-eonstables; and

(e)  if lew, by how much per month 
and iria-n-vi* which State?

The Minister of State in the Minis
try of - Hone Aflairs (Shrl Vidya 
Charan Shnkla):  (a) The following
emolument* are admissible to Cons

tables and Head Constable* of tta 
Central Reserve Police:

Pay Scala Dtamea
AUovmhu*

i. Constables R\ 75-I-8J- 
EB-2-95

R». 47/- p.aau.

2. Head Cons- 
tsbles

Rs. loo-j- 
130

Rs. 47/- faa 
pay upto 
Rs. 109/- 
and Rs. 70/ 
for pay of 
Rs.no/-oi; 
more

Besides, they are also eligible for 
house rent allowance <S> 7-1)2 per cent 
of pay when they are not accommo
dated in the lines whether at  the 
Headquarters or in the  detachment 
area. They are also entitled to » 
detachment allowance at varying rates 
and  city  compensatory  allowance 
wherever admissible.

(b) and (c).  The information is 
bring collected and will be laid on the 
Table of the House.

Officers front States on Deputation h 
Delhi

1036. Shrimati Savltri Shyam; Will 
the Minister of Hone Affairs be picas, 
ed to state;

(a) the Dumber of State Civil Ser
vice Officer* from other States  *b» 
were on deputation with the  Delhi 
Administration on the tbl  March,.
1067;

(b) the original date from wbidfc 
Hdi such Officer is on continuous de
putation from his parent State;

(c) the number out of these Officer* 
who ere fat receipt of special pay or
deputation allowance;

(d) whether it is a fact TEat a num
ber of senior officers of t®» Delhi anft- 
BZmacfca! PreSath Civil Service* hsv» 
been denied special allowance posts 
because Urge number of such port* 
are Mocked by thaaa deputation totofc 
and



(e)  whtlbir Government  propose 
to revert all dcputetionists to their 
parent 9tat% since the Union Terrl- 
tory of Delhi has now it* own State 
cadre of civil Service Officers?

tte Minister of State In the Minis
try of Home  Affairs  (Shri  Vidya 
Charan Shukla): (a) to (e). A state
ment is laid on the Table of the Rouse. 
[Placed in Library.  See No. LT-482/ 
67].
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Institution of Governors

1*W. Shri Swell: Will the Minister 
of Home Affairs be pleased to state:

(a) whether he has received any 
representation from the States against 
the continuance of the institution of 
Governors;

(b) the grounds adduced in such 
representations; and

(c) Government’s reaction thereto?

The Minister of Home Affairs (Shri 
Y. B. Chavan): (a) No, Sir.

(b) and (c). Do not arise.

Fiv\e Year Plan proposals of the Coun
cil at Scientific and Industrial Research 
the priorities for the various projects 
included therein (of which the Biolo
gical Laboratory is a part) are being 
reviewed by a Committee In accord
ance with the decision of the Govern
ing Body taken at its meeting held on- 
10th November, 1066.

(b) Yes, Sir. At a cost of B*. 21.00' 
lakhs.

(c) It is difficult to indicate  the 
time schedule for the construction of 
the Laboratory building at this stage 
in view of the position explained at
(a) above.
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Quarters for P. ft T. Employees in 
Kangra Division

1030. Shri Hem RaJ: Will the Min
ister of CommnnioaUons be  please* 
to state:

(a)  the amount allocated and spent 
for the construction of  quarters in- 
the Kangra Postal Division  during 
1066-67; and

Setting up of Biological Laboratory at 
Palampur

1038. Shrl Hem Ba}: Will the Min
ister of Education be pleased to state:

(a) whether any Biological Labora
tory  is proposed to  be set up  at 
Falampur during  the .Fourth  Five 
Year Flan;

(b) whether it is a fact that land 
had been acquired by the  Punjab 
Government at Palampur for Rs. 22 
lakhs for the purpose; and

(c) if so, the time by which the 
construction work ot the Laboratory 
will be taken up?

The Minister ot Education  (Dr. 
Trll— Sea): (a) In view of the allo- 
oation oCRs. 48 owes only for Fourth

(b) the  amount  proposed to be 
allocated  during 1967-68 and  the- 
places where quarters are to be con
structed?

The Minister of State in the De
partments of Parliamentary Affairs ft 
Communications (Shri I. K. Gnlral):
(a)  No separate allocations of funds 
are made for Divisions. Funds  are- 
allotted to the Circle as a whole. Dur
ing 1966-67, one SPM’s  quarter at 
Kangra was constructed at a cost of 
about Rs. 15000.

(b) During 1967-68, 5 units of staff 
quarters are proposed to be construc
ted at Palampur. In addition to this, 
approval for acquisition of land  at 
Kangra tor construction of staff quar 
ters has been accorded.. The appro- 
jrimate cost would be Ra. 60,000.




